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Dated this the 7th day of July, 2021. 

Rema Smrithi. V. K., Advocate 

Standing Counsel for the 1st Respondent 



BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 

CHENNAI 

Original Application No.262 of 2017 (Sz) & 

MA No. 215 of 2017 (SZ) 

Appellant KK Muhammed Iqbal 

Versus 

Respondents The Kerala Sate Pollution Control Board & Others 

ADDITIONAL REPORT FILED BY THE COMMITTEE CONSTITUTED BY 

THE HON'BLE TRIBUNAL AS PER THE ORDER DATED 20.01.2020 IN 
THE ABOVE APPLICATION 

We the Committee constituted by the Hon'ble National Green Tribunal vide 

order dated 20.01.2020 in O.A.No.262 of 2017. We know the facts and 

circumstances of the case. The factual submission made here under is true 

and correct to the best of our knowledge, information and belief. In these 

circumstances, it is just and necessary that this Hon'ble Tribunal may be 

pleased to accept the accompanying status report as submitted by the 

committee constituted by the Hon'ble Tribunal and it is so humbly prayed in 

the interest of justice in this case. 
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1) On 19-02-202 1 the joint committee inspected the site and collected soil 

samples from the cleared plastic waste dump site of M/s. Sreesakthi 

Paper Mills from which plastic waste was segregate and submitted to 

The Central Institute of Plastic Engineering and Technology (CIPET) 
Cochin on 20-02-2021 for analysis of the samples using Fourier 

Transform Infrared Spectroscopy (FTIR) and Differential Scanning 
Calorimetry (DSC) for the characterization of plastic waste. The status 

of the field inspections and sampling activities were submitted to the 

Hon'ble tribunal as an interim report on 22-02-2021 for the hearing on 

24-02-2021 for which the next hearing was posted on 31-03-2021. 

Since the analysis results were not received until then, the committee 

made submission dated 24-03-2021, seeking extension of time for the 

hearing on 31-03-2021, which was adjourned to 23-04-2021, 04-06- 

2021 and further to 09-07-2021. 

2) The analysis report of the samples submitted to CIPET was received on 

19th April 2021. The results of the analysis are tabulated below. A copy 

of the original analysis report produced by CIPET is attached as 

Annexure R1(A). 

S. No Sample ID Aim Test Method Result 

01 Identification of ASTM D Polyethylene SR-1 

(Coarse Type of Plastic 18 & (PE) 

Particles) ASTM E1252 Polypropylerne 

(PP) 

Polyethylene 

Terephthalate 

02 SR-1 Identification of ASTM D Polyethylene 

(Fine Type of Plastic 3418 & Terephthalate 

Particles) ASTM E1252 



3) It was submitted to the Hon'ble tribunal in the earlier interim report 

dated 24-03-2021, that the joint committee's next visit to be scheduled 

in the second week of March, 2021. Unfortunately, due to the second 

wave of pandemicC, starting mid-march 2021, followed by strict curfews 

and lockdowns imposed by the government restricted free movement 

Hence scheduled committee meetings were postponed on several 

occasions. Upon abatement of covid case by the end of June 2021, 

followed by relaxations to travel, the committee members immediately 

assembled to conduct further inspection on 06th July 2021. 

4) The committee visited the site on the forenoon of 06th June 2021 and it 

was understood that the cleared plastic waste dump yard of M/s. Cella 

Space Ltd (formerly Shree Shakthi Paper Mills Ltd), is presently under 

construction of concrete parking yard for the leased out warehouses. 

5) The joint committee in its interim report dated 22-02-2021 

recommended to undertake a technical study from a reputed 

consultant/institution for remediation/containment on anticipation of 

possible transport of microplastics from the plastic contaminated soil to 

the river in near future. In reference to that, M/s. Cella Space Ltd 

(formerly Shree Shakthi Paper Mills Ltd) have entrusted NIIST (National 

Institute for Interdisciplinary Science and Technology), Trivandrum for 

carrying out a study titled "Assessment of Plastic Contaminated Soil 

vis-a-vis recommendations for its reuse at Cella Space Ltd, 

Ernakulam." A copy of the report was handed over to the joint 

committee during the site inspection on 06-07-2021. 

6) The study recommends that the excavated plastic containing material 

to be used for plinth filling or construction fills and further 

recommends capPping of the contaminated site with impermeable cover 

O 
E MTALA| 

SURILACENTREO ELUDR YO 



on top and sides as a suitable option to prevent transport of 

microplastics to the adjacent river. The study further proposes that by 

implementing the above recommendations the waste dump site remains 

undisturbed. Further the site can be used for parking with suitable 

impermeable and structurally strong pavement that can resist any 

possible flooding by Periyar River. The study had also performed 

toxicity characteristic leaching procedure (TCLP) tests and had 

confirmed no heavy metals beyond standard limit. A copy of the third 

party report is attached as Annexure-R1 (B). 

7) The committee had observed manganese 
concentration from the TCLP 

study performed in the third party report, exceeding remarkably. 

8) M/s. Cella Space Ltd, had initiated earth levelling activities followed by 

gravel/ aggregate topping as a preparatory work for the construction of 

concrete parking yard. Further M/s. Cella Space Ltd had informed the 

committee during the visit, about its consultations with third party 

consultants for plantation of trees along borders of its premises to 

increase stability and prevent any erosion of non-concreted areas due 

to any possible flooding by the Periyar river. 

9) The joint committee also suggested in its earlier interim report for 

construction of dyke walls along the river front. Accordingly, M/s. Cella 

Space Ltd has reported its approach to the District Industrial Central 

(DIC), Ernakulam seeking permission for construction of boundary 

wall. The copy of the letter is attached as Annexure R1(C). However the 

committee opines to go with the construction of a proper dyke wall 

along the boundary of its premises bordering the river to avoid any 

possible risk of anticipated microplastic transport to river in the long 

run.
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10) The joint committee during its inspection observed the exposed 

slopes of the under construction concrete parking yard and is of the 

view that the slope needs to be properly covered/ concreted to create a 

complete capped structure to avoid any anticipated transport of 

microplastics into the river. 

11) AIter inspection, the committee conducted second phase 

sampling in the low lying areas adjacent to river where site preparation 

is yet to start. Soil samples were collected upto 3 feet depth at 5 

different locations using powered Earth Auger Driller. The soil samples 

shall be assessed to quantify plastic contamination in the specific spot. 

The representative images of the field inspections and sampling 

activities are attached as Annexure R1(4). The collected soil samples 

were transported to the KSPCB lab for analysis of bulk density and to 

quantify plastic contamination. 

12) Upon generation of analysis report, the joint committee shall 

further review the analysis outcome to calculate the environmental 

damage caused due to the alleged dumping and storage of plastic waste 

in the site. 

13) The committee prays a period of 3 weeks to complete the analysis 

and to finalize the assessment of environmental damages. 

Dated this the 07th day of July, 2021 

Ymay 

Dr. Deepesh V. Jowin Joseph Vinaya K.S 

Scientist C, CPCB Scientist, NEERI Senior Environmental Engineer 

KSPCB 
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Dated this the 7th day of July, 2021. 

Rema Smrithi. V. K., Advocate 

Standing Counsel for the 1st Respondent 
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iPET: IPT-Kochi/Testing/2021-22/201 Date: 19.04.2021 

The Senior Environmental Engineer, 
Kerala State Pollution Control Board 
Fnvironmental Surveillance Centre 

FACT-Qr No.S-5,Udyogamandal P.0.,Ernakulam-683501 

HFTEa Dear Sir. 

Sub.: Testing of samples - Reg. 

Ref.:PCB ESC/LAB-2/07 dt. 20.02.2021 

We are enelosing herewith Test Report No.21013 dt. 19.04.2021 pertaining to the samples 

ubmitled for testing. 

rleae find encloscd herewith the feedbuck form. Kindly fill and send it back to us. 

hank ing you and assuring you our best services,

TTCT, Your, incetely 

Manager & In-C h»rge, (1PET:PT-Kochi 

Centros Ahnndsnd, Anitsar, Aragabul. garluk, Budoh, Hulauo9, ISongahnu, Bhupat, Bubanebwu, Chandinpun, Clhonal Dulvadun, Gurugram, Guwahat. Gwalo 
Hyderubad, Haypur Hateio, Iptual, Jalpur, Kax l. KOI D, liCIVW, MuIal, Murthal, Mybunu, Raipur, Ranchi, Valsad, Var anas1 & Vijayawada 
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CENTRAL INSTITUTE OF PETROCHEMICALS 
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ENGINEERING & TECHNOLOGY (CIPET) 

(Formerly Contral Institute of PMastics Engirnesrirng P. Ichruday) 

INSTITUTE OF PETROCHEMICALS TECHNOLOGY (IPT) 

Department of Chemicals & Petrochermucals 
Ministry of Chemicals 8 Fertlizers, Govl of India 

HIL Colony, Edayar Road. Pathalsrn 
Udyogamarndal P.O, Kochi, Korala-6 

3EITHMt3T. Fit, FTA 683 501 

T0484-2547741, 2546740 
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Ph. 0484-24674) 

E-mail kochi@cipet.gov in, cipetkochi@gmai (ar. 
Web wwN CIpet gov 

AASC www ciet gov in 

TEST REPORT 

.. SI. No. 801. 
Test Report No :21013 

Issued to 
The Senior Enviroumental ngineer. 

Kerala State P'ollution t ontrol Board 

Date :19.04.2021 

Environmental Surr eillanee Centre 

FACT-Qr No.S-5,0dy ogamandal P.O. rna nlam-683501 Page I of 2 

Ref No. Your letter PCBESC T AB-2/07 dt. (0,02. 021 

PARTA: PARTIC Ul.ARS OF SAMPLE 
SUBMITTEDD 

Soil samples as stated by party 

Nature of Sample Nil 

Grade Variety type Sive/ Class et 
Nil 

Brand name. if any 
Nil 

Declared values. if any SR-I(coarse particles) 
2)SR-I(fine Particles) 

Nil 
Code No 

Batch No. and date of m:anutacture 

Quantity 

I Packet each 

:Not Packed 
Mode of Packing 20.02.202

Date of receipi of sannple 
25.03.2021

Date of commencemcm ol test 
30.03.2021 

Date of completion of te 
Not Sealed 

Sealed or not Nil 
Any other information

PART B: 
SUPPLEMENTARYIN 

ORAATION 

a) 
Reference tu samplin 

procedure 

b) Supporting 
documen, lor the m* ren e ils 

taken and results dcriv cd like graj lis. l: s. 

sketches and or photugraphs as roj 
Tle 

to test report. il any ( lun be atltache ) 

Supplied by the party 

Nil 

c) Deviation
froIn t est ol s Nil 

prescribed I cl:"vnt ISS rk 

instructu5. il ny 



CENTRAL INSTITUTE OF PETROCHEMICALS

P 
ENGINEERING& TECHNOLOGY(CIPET) 

(Formerly Central Instituin f Piastir. Engaruecin & ennritn 
INSTITUTE OF PETROCHEMICALS TECHNOLOGY (1Pr 

Department of Chemicals & Petrochemcals 

) 

TIt (¥T.7t. ) 

n 1. 347. , 7R 683 501 

K0484-2547741, 2546740 
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Ministry of Chemicals& Fertlizers, Govt of India 
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Ph. 0484-254674 Continuation Sheet 

E-mal kochi@cpet.govin, aipetkoch@gmail com 

Web wwwCapet govin 
AT www.cipel.gov.in 

Test Report No :21013 

Date :19.04.2021 

Page 2 of 2 

PART C: TEST RESULTS 

S. 
Test Method Unit 

Results obtained 

Test 

No. 
Sample ID:SR-1 

(coarse particles) 

Polyethylene (PE), Poly Propylene (PP) & 

Polyethylene terephthalate(PET) 

dentification of Plastic 
ASTM D 3418 & 

ASTM EI252 

Test Method Unit 
Results obtained 

S Test 

No. 
Sample ID:SR-I 

(fine particles) 

Polyethylene terephthalate(PET) 
ldentification of Plastic 

ASTM D 3418 

&ASTM E 1252 

PART D: REMARKS 

NB: i. This Test Report/ Certificate is issued only for the samples submitted to CIPET. 

ii. The results stated above related only to the items lested. 

ii. The quality of the subsequent production lot has to be ensured by the purchaser 

iv. This Test Certificate shall not be reproduced eNcept in full without the written approval.

v.Details of test subcontracted -Nil. 

hn 
Sr.Technical Officer 

Manag echnicaly 
Authórized Signatory 

***End of the Report*** 























































(Fomerly Sree Sakthi PaperMillSCmited) 
g Sa ICC 

Regd Office: "SREE KAÍLAS"37/2993 PALIAM ROAD, ERNAKULAM 

COCHIN- 682 016 Phone: (0484)3002000 
Emailksecretary@sreekailas.com 

To 

30/06/2021 

The General Manager 

Dlstrict Industrles Center 

Emakulama N 

Sub: Pemlsslon for bullding'boundary wall near rear slde of tha 

Property sltuated adlacent to rlver perlyar. 

In reference to the above wo.request you to ploaso permit us to construct 

a boundary wall near the 
southernldeotieproperty 

situated adjacant to 

ver perlyar, The survey numbers for th oporty measuring 81 cents Is 

132/16B-P 0.11 
O:02 

132/14P 

132/15/1P 
0.23 

0.08 

132/15-2 
132/11/BEP 

O.04 

0.02 

132/10-P 

132/11/A-P 
0.06 

t132/8/BA EO.06 

132/7/BP 

132/6P 

0.02' 

0.17 

THE PROPEATY IS TOTAL 81 

CENTS 
RIGHT SIDE-CMRL 

COMPANY 
LEFT SIDE-TMS LEATHER 

SOUTH SIDE-PERIYAR RIVER 
NORTH SIDE-PUBLICROAD 

SPACE CELLA 

Reerele . 

JUNIOR tkkoENT 

DISTAICT INUGTAIES. CENTRE 

ERNAKULAM 

Scanned with CamScanner 



CELLA SPACE LIMITED 
(Formerly Sree Sakthi Paper Mills Limited) 

Deod Office: "SREE KAILAS",57/2993, PALIAM ROAD, ERNAKULAM 
cOCHIN- 682 016 Phone: (0484)3002000, E-mail: secretary@sreekailas.com 

We are plannlng to do concrete lining of the property since this area is being planued 

for usage as Lorry parking Area for our 
customers. We have modified this area for 

Excluslve parking area with the following facilitiess 

1) Drlvers Rest room 

2) Fully Medged Lightingg 

3) The area ls fully 
covered by 

Camera. 

4) Separate 
Toilet Area and Bathing 

Area. 

5) 
Separate 

Drinking 
water facility 

We request you 
to please 

sanction the same at the earliest. 

Thanking You 

Yours Faith fully 

Vinod (General Manager) 

Scanned with CamSranner 
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